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f STRIKE  IN  BADARPUR THERMAL PLANT 

339.  DR.  K.  MATHEW KURIAN: 
SHRI SALIL   KUMAR  GAN-
GULY : 

SHRI NIREN GHOSH : 

Will the Minister of IRRIGATION 
AND POWER/ be 
pleased to state : 

(a) whether it is a fact that the wor 
kers of Badarpur Thermal Plant went 
on strike in the end of March 1971 ; 

(b) if so, the main demands of the 
workers; 

(c) whether any steps have been taken 
to redress the grievances of the workers ; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER/  

 (SHRI    BAIJ     NATH 
KUREEL) : (a) Some of the employees 
of one of the contractors, viz., Bbarat 
Industrial Works, went on strike from 
16th March to 31st March, 1971. The 
strike was called off and work resumed 
on the 1st April, 1971. 

(b) The main demands of these wor 
kers related to increase in wages and 
certain other facilities, including medical 
and canteen facilities. 

(c) to (d) The workers having been 
employed by the contractor, the Project 
authorities have been prevailing upon 
the contractor to provide all facilities to 
their workers in accordance with the 
existing laws in consultation with the 
Chief Labour Commissioner, Govern 
ment of India. 

(e) Does not arise. 

tTransferred from the 28th May, 1971. 

12 Noon. 
RE REQUEST FOR A STATEMENT 

FROM THE PRIME MINISTER 
AFTER HER RETURN FROM CAL-
CUTTA ABOUT THE EVACUEES 

FROM EAST BENGAL 

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-

TANCE— 

REPORTED     LARGE-SCALE     OUT-BREAK    OF 
CHOLERA   IN     THE     CAMPS     OF  REFUGEES 
FROM BANGLA     DESH     RESULTING  IN THE 
DEATH OF A LARGE NUMBER OF REFUGEES 

SHRI   CHITTA   BASU (West   Ben-
gal) : Sir, I beg to call the attention of 

 


